
 

Career Advancement Scheme of Teachers, and (ii) Ordinance on Career 
Advancement Scheme of Academics including Librarian in the IGNOU, under sub-
section (2) of Section 40 of the Indira Gandhi Open University Act, 1985.  

[Placed in Library. See No. LT-4132/17/21] 
 

IV.   A copy each (in English and Hindi) of the following papers— 
 

(1)(i) (a) Annual Report of the Paschim Banga Samagra Shiksha Mission, West 
Bengal, for the year 2018-19.     

(b) Review by Government on the working of the above Mission.  
[Placed in Library. See No. LT-4338/17/21] 

 
(ii) (a) Annual Report of the Samagra Shiksha Abhiyan, Madhya Pradesh, for 

the year 2018-19.     
(b) Review by Government on the working of the above Abhiyan.  

[Placed in Library. See No. LT-3018/17/21] 
 

(iii) (a) Annual Report of the Odisha School Education Programme Authority, 
Odisha implementing the Samagra Shiksha, Odisha, for the year 2018-19.     

(b) Review by Government on the working of the above Authority. 
 
(2)  Statements giving reasons for the delay in laying the papers mentioned at (1) 

(i) (a) to (iii) (a) above.  
[Placed in Library. See No. LT-3016/17/21] 

 
Report and Accounts (2019-20) of OIDC, Daman and related papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Pratap Chandra Sarangi, I lay on 
the Table – 
 

(1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013: — 

 
(a) Twenty-eighth Annual Report and Accounts of the Omnibus Industrial 

Development Corporation of Daman & Diu and Dadra & Nagar Haveli 
Limited (OIDC), Daman, for the year 2019-20, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon.     
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(b) Statement by Government accepting the above Report. 
 
(2) Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) above.  
[Placed in Library. See No. LT-4339/17/21] 

 
 

STATEMENTS BY MINISTERS  
 

Status of implementation of recommendations contained in the Two Hundred and 
Seventy-eighth Report of the Department-related Parliamentary Standing              

Committee on Transport, Tourism and Culture 
 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS  
(SHRI V. MURALEEDHARAN) :  Sir, on behalf of Shri Nitin Jairam Gadkari, I lay a 
Statement regarding Status of implementation of recommendations contained in the 
Two Hundred and Seventy-eighth Report of the Department-related Parliamentary 
Standing Committee on Transport, Tourism and Culture on the Demands for Grants 
(2020-21) pertaining to the Ministry of Road, Transport and Tourism. 
 
MR. CHAIRMAN: Shri Shripad Yesso Naik met with a very serious and life-threatening 
accident and he has come back. All the best to you, Naik ji. 
 
Status of implementation of recommendations contained in the Fortieth Report of the 

Department-related Parliamentary Standing Committee on Defence 
 

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND 
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH); AND THE 
MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO 
NAIK): Sir, I lay a Statement regarding Status of implementation of recommendations 
contained in the Fortieth Report of the Department-related Parliamentary Standing 
Committee on Defence on the Demands for Grants (2018-19) on 'General Defence 
Budget, BRO, ICG, MES, DGDE, DPSUs, Welfare of Ex-servicemen, Defence 
Pension and ECHS (Demand No. 19 and 22)'. 
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